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MR. SPEAKER: Not allowed. Without
my permission nothing will go on record.

(Interruptions)*®

12,22 hrs.

MATTER UNDER RULE 377

(i) NEED FOR SURVEY TEAM TO STUDY SOIL
EROSION BY RIVERS IN HIMACHAL
PRADESH.
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AUGUST 10, 1982

Rule 377
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(ii) NEED FOR FINANCIAL ASSISTANCE TO
SMALL SCALE UNITS BY NATIONALISED
BANKS.
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**Not recorded.
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[MR. DErury-SPEAKER in the Chair]

SOME HON. MEMBERS: Sir, yester-
day you created history.

MR. DEPUTY-SPEAKER: You, as op-
position, did your duty and I, as Deputy
Speaker did my duty.

SHRI H. N. BAHUGUNA: Assessments
differ.

(iii) NEED 1'0R MAKING AVAILABLE CHILD-
REN’'S LITLRATURE AT CHEAP PRICE,

SRAVANA 19, 1904 (SAKA)
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(iv) DELAY IN CONSTRUCTION OF BaNs-
PANI-JAKHPURA RAILWAY-LINE.

**SHRI HARIHAR SOREN (Keon-
jhar): Mr. Deputy-Speaker. Sir, the inordi-
nate delay in the ccnstruction of Jakhpura-
Banspani Railway line has adverse impact
on the economy of Orissa. The total length
of this proposed line is 179 Km. and it has
been divided into three phasess The first
phase of this line from Jakhpurx to Daita-
ri is only 33 km. The construction of the
first phase has been completed and already
opened for traffic. But it is unfortunate
that the construction of second phase from
Daitari (0 Keonjhargarh hag not started so
far though funds have already been allo-
cated for this 95 km. distance.

Keonjhar district is mainly a mineral
rich district and iron ore, manganese and
other minerals accumulated in large quan-
tities at different mines can be transported
by rail to Paradip for export if this rail
line is constructed. The economic develop-
ment of the State mainly depends on this
raliway line. Government of India can
eam foreign exchange by exporting high
gride ores from this mineral belt. "

In view of th:s, 1 demand that the
construction of second phase rail link of
Jakhpura-Banspani line should be expe-
dited. The construction of third phase ‘of
the railway line from ‘Keonjhargarh to
Banspani should be included in the Slxth
Plan.

(v) BOMBAY SUBURBAN RAILWAY SERVICE.

DR. SUBRAMANIAM SWAMY (Bom-
bay North-East): Sir, the pressure on the
Bombay Suburban Rail Transport has been:

“ #*The ovrigina‘l speﬁgh was delivered in Oriya. =~
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